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shall be eliliblc to get a grant upto 
Rs. 5,000/- a8 subsidy. 

(7) Pension at the rate of Rs. 2S0/-
per month shall be given to tbe 
widows for a period of 3 years 
from the date of death of tbe bread 
winner. 

(&) Members of the family of the de-
ceased will be imparted training in 
the Training Centres run by tbe 
PuDjab Women and Cbildren Wel-
fare Corporation. 

(9) An ex-gratia grant of Rs. ~,OOOJ
is given on the occasion of tbe 
marriage of the daugbter of tbe 
deceased. 

. (10) PRe education in State owned and 
and State aided educational insti-
tutions to the cbildren of tbe 
deceased. 

Thole persons who sustain J 00 per cent 
permanent diaability on account of ; 

(i) permanent loss of eye sight; 

(ii) an injury causinl complete immobi-
lisation of legs and arms; and 

(Ui) an injury to spinal cord, 
will also be eligible to the relief 
mentioned at items 9 and 10 above. 

Reported declaration of BaDgladesh 
to be an Islamic State 

-852. DR. B. L. SHAILBSH : 
PROF. P. J. KURlEN : 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state : 

(8) wbether Government are awa _ (It 
the reporceci panic developing amon~ .. ; 20 
million Hindu minonty population In Bangia-
... wkb tbe rCCCllt ... tement of 1id.n81ade~h 
Pre.dent to declare Baoaladesll a!! IslamiC 
State; 

(b) if 10, whetber Government have 
'eoask1ert4 the impact o. tbis situation wbicb 
Ii 'bouad to rel'O>\\ iD larse scale exodus of 

Hindus in India thereby cecatina reluate 
problem of wide magnitude; and 

(C) if so. how Government of .India 
propose to meet the situation and whether 
tbe matter has been taken up with Bangla-
desh Government ? 

THE MINISTER OF STATE IN THE 
MINiSTRY OF EXTERNAL AFFAIRS 
(SHRI K. NAT WAR SINGH): (a) Yes, 
Sir. Government bave seen reports of an 
announcement by President Ersbad tbat a 
Bill declaring Islam the '1 State Religion" of 
Bangladesh will be considered in the 
Bangladesbi Parliament. 

tb) Yes. Sir. 

(c) Government have been assured by 
the Government of Bangladesh tbat tbere IS 
no need for worry. 

Disposal of Atomit 'Waste 

853. SHRI D. P. JADEJA: Will the 
the PRIME MINISTER be pleased to state; 

(a) wbether all possible precautions 
have been taken in tbe dispo~al of atomic 
waste; 

(b) if so, the details tbereof; 

(c) whether such waste is expected to 
become a serious problem of waste disposal 
by tbe year 2000; and 

(d) if so, the remedial steps proposed to 
to be taken in the matter 1 

r IE MINISTER OF STATE IN THB 
DE '..,.KTMENT OF DEFENCE PRODUC-
Tl )N AND SUPPLIES IN THE MINISTRY 
Of DEFENCE (SHRI SHIVRAJ V. PAUL) : 
(a) and (b). Yes, Sir. Ra~hoactlve wastes 
are generally categorised IDtO blgb, medIum 
and low level wastes depending on their 
radioactive content. All these wastes are 
subjected to elaborate treatment Bnd condi-
tioning before tbey are stored in a safe 
manner. Only very low level wastes whicb 
are safe for disposal are discharged after 
making sure tbat tbey arc well witbin the 
prcscribed limits. Continuous cnvironmental 



41 Written Anawers VAISAKHA 1,1910 (SAKA) Written Answers 

monitorin8 is also eDiured to make sure tbat 
proper bealtb and safety aspects are taken 
care of. 

(c) No. Sir. The technologies involved 
in the handliqg. processing and treatment of 
radioactive wastes are being constantly up-
dated to keep pace witb international deve-
lopments. 

(d) Does not arise. 

[Tran,dotio,,] 

Construction of Tawagbat-Jipti Road 

*854. SHRI HARISH RAWAT: Will 
the Minister of DEFENCE be pleased to 
state: 

(8) whether the Border Roads Organisa-
tion has been entrusted with the responSIbi-
lity of construction of Tawaghat-Jipti 
motorable road in Pithoragarh district of 
Uttar Pradesh; 

(b) if so, whether the formalities of 
survey, estimates etc. of thiS road have been 
completed; 

(c) If so, when those were completed; 
and 

(d) if not. the time by which these 
formalities will be completed and the 
construction work on this road will be 
Btarted ? 

, 
THE MINISTER OF DEFENCE: 

(SHRI K. C. PANT): <a) A decision has 
since been taken. in principle. to entrust 
the construction of the road to Border 
Roads Organisation. 

(b) Not yet. 

(c) Does not arise. 

(d> Tbe construction of the road is 
likely to commence during 1 989- 90 after 
it is included in the BRDB programme on 
the basia of the Survey reportl Approximate 
Project Estimate. 

(Engll8h1 

IacWenee of Sliidde De ..... 

*8'5. SHRI JlTBNDRA PRASADA: 
SHRIYASHWANTkAO 

GADAK.H PATIL: 

Will the Minister of HOME AFFAIRS 
be pleased to Ita te : 

( a) whether Government's attention baa 
been drawn towards news item appearing in 
-The Hindustan Times' dated 7 Marcb 1988 
captioned ., '0000 Indians committed suicide 
every year"; 

(b) if so, the number of suicides 
committed during the last two years: 

(c) whether the rate of suicides is 
higb ID India as compared to other countries; 
and 

(d) the stpes taken to check tbe rising 
number of suicides ? 

THE MINISTER OF HOME AFFAIRS 
(S. BUT A SINGH): (a> Yes, Sir. 

(b) According to the available informa-
tion 53,492 and 38,129 cascs went 
reported in the years 1986 aDd 1987 
respectively. 

(c) Information reprdiDg cases of 
suicide committed in other COUDtries it DOt 
compiled by Central qencies. 

(d) As prior notice or intimation about 
the intention to coDllDit suicide is not 
available it seems to be difficuJt to tate 
preventh e action in advance. Reaardina 
dowry deaths from suicide it may be said 
tbat tbe Dowry Probibition Act. 1961 
bas been amended in 1984 and 1986 to 
make the law regardinl offences apinst 
women stringent. The Indid.n Penal Code, 
tbe Criminal Procedure Code. 1973 and 
Indian Evidence Act. 1872 have also been 
amended to deal effectively not only with 
dowry death cases but also with caaos of 
cruelty to married woftloD. 


